-l Declaration of Assets and Liabilities

"l'mmr'1'1""]""ﬂ""I
1, ACHILESHWAR, CHALRASA, son/daughter/wife of RAM. SwifRa0l SHAVRASIA
; 190....oeiiierisnbooens years, belonging to Aibas. Legdlative, Avitmibly, Prina
M e e o -
-‘!;ELCEE service and presently working as Assatant .of Bihac Legisdshus. Osanmbly, fPetna
; IrI::-.{- M herein below the details of the assets (immeovable, movable, bank balance, etc.) of
ﬁ:}(} myseif, my spouse and dependants®:
f A
;H =i 4 {Assets In joint name Indicating the extent of joint ownership will also have to be
St given)
a— fﬂ}:!, ""l.,-'j'_‘
Y FJLT Er. “Description Self Spouse Dependant-1 | Dependant-2 “Dependant-3 |
f,‘P.':r' H‘i- Name(S) Name Name | Etc. Name |
s (), | Cosh IS,000 | Nk Ni § 2 opeo M
(i) | Deposits in
IB;e'l‘tﬁ‘tli:l.i'tiﬂk.lllr I:::Trll:l Y fe ooo Ny N naen Nid
Non-Banking
Financial
P Companies
e N | (i) | Bonds, 13 2 AL -
.1,\'1 Debentures and = N} N My A N | Nid
" o Shares in
a? companies
(iv) | Other financial =
Yot roan) Nk N Nif N.J Nv/
Savings, LIC
Policies, etc
{v) | Motor Vehicles He 1 TS Heavy
(detaiis of Slendoue | NA - Daty No ik Nid
make, etc.) Hug ne- DPés Aniiie
UPS5x0%T
(v} JMI'IHI:E (give
deta ! : 3
weight and ik N,} M N NH‘P
value)
(vli) | Other assets
such as values NI, NP N/ Nif Ny
of claims / i
interests

Note: Value of Bonds / shares / Debentures as per the latest market value In Steck
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant heére means a person substantially dependent on the income of the

employee,

ﬂ-ﬁlﬁﬂw
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aiso have to be indicated)

Sr.
Mo,

Details of Immoyable assels
[Note: Properties in joint ownership indicating the extent of joint ownership will

Deseription Sl

‘Dependant-1
Hame

~ Spouse
Name{s)

Dependant-2
_Hame

Dependant-3
Etc. Mama |

{0

| measurement)

Agricultural Land

= Location(s)

- Survey number(s)
- Extent (Total

H‘lp

-Current market value

NEIE Mwﬂ

Nid

~Nis

(1

Non-Agricultural Land
- Location(s}

- Survey number(s)

- Extent (Total
measurement)
-Current market value |

N

E N; T N

NS

(i

Buildings {Commercial
and residential) |
Location{s)

- Survey /door
number(s})

- Extent (Total
measurement)

- Current market
value

N

N | N

N 1

Ny J

(iv)

Houses [ Apartments,
etc,

- Location(s)

- Survey /door
number(s) |
- Extent (Total i
measurement)

- Current market
value

M

A Thyoe Siwa
Heuas. -

\ My-20) E/f]

| {Chivigp Pokbag
Bahag begam
t::‘, Pacna Cey|

Uelse- 50 Loe

N

N

(v)

Others (such as

|
interest in property) ! Vil

NG | i

Yy

Y

(2)

1 give herein below the details of my Wabilities / overdues to public financial
institutions and government dues:-
[MNote : Please give separate detalls for each item)

Sr. | Deseription Name B sddress of Bank / | Amount outstanding as
No. Financial :mﬂmu-n;m ! O coscarmresvessersss .
{3) [ {i) Loans from Banks nd N2

{i1) Loans fram financial ;

i ions N‘.y_{( N N

(iil} Government Dues:

{(a) dues to departments reA

dealing with government S

accom on

(b) dues to departments

dealing with supply of A N

_water
(c) ::m t:h depm‘tlr:rrﬁt
dealing with supp
AT



(d) dues to departments ~ Y ]
dealing with telephones i -
{e) dues to departments
dealing with government N N
transport (including :
a I ers N 3
(F) Other dues, If any N A Y
b} | (i) Income Tax including p : co185R|
v surcharge [Also indicate PAN o= AXPEGRIFS payd
the assessment year upto
which Income Tax Raturn
fMled. Give also Permanant
Account Number (PAN)]
(ii) Wealth Tax [Also
indicate the assessment | My
year upto which Wealth
' Tax return filed, ] ¢
(i) Sales Tax [Only in '
case of proprietary NiA NiA
| business]
(iv) Property Tax AL Ny
C.  Personal Detail
GPF/CPF/PRAN No.  :- l1o1a4yos5 7322 |
Gender - (M/F)
DSt o Sirch rf1lo] 2|1 [3]9 (DO/MMAYYY)
comoe = [T ]
Gt [Aioatarck, Bihos Legilahive Ackady ]
(Full Name e.g. B.A.S.-Bihar Administrative Sarvice,
B.5.5.- Bihar Secretariat Service etc.)
Home Distc [PATNA |
I hereby declare that the above details are true to the best ol my
knowledga and belief.
fz,;hﬁm
GIGNATUIE ...\ uneecsiosisssossntsassat ransannssstnnsanstnres
Name of Employee: ﬂﬁhl‘t‘fﬁh”"‘{ch“‘rk e
Hmp‘th'\ﬂ‘* ........ Designation:../AAAVA. X210 ..o cesrermreres

pate:, \S.702 2202\

pepartment:.fihas.. L“—@‘&U\“‘hﬁ'“‘?- M4MLG

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single sida)
in prescribed format.



